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PUNJAB VIDHAN SABHA SECRETARIAT

(LEGISLATION BRANCH)

NOTIFICATION

The 30" June, 2022

No. 65-LA-2022/2’:- Under Article 178 of the Constitution of India,

Sardar Jai Krishan Singh, MLA has been elected as Deputy Speaker of the Punjab

Vidhan Sabha (Punjab Legislative Assembly), at a meeting of the Vidhan Sabha

(Assembly) held today, i.e. the 30" June, 2022 (Morning Sitting).

CHANDIGARH

SURINDER PAL,

THE 30™ JUNE, 2022. SECRETARY.

No. 65-LA-2022/ %) o 90, dated Chandigarh, the 30" June, 2022.

Copy forwarded for information to-

1.

2.

all Members of the Punjab Vidhan Sabha;

the Accountant General, Punjab(Accounts and Entitlement),
Chandigarh;

the Secretary-General, Rajya Sabha, Parliament House, New
Delhi-110001;

the Secretary-General, Lok Sabha, Parliament House, New Delhi-
110001;

the Secretaries of all State Legislative Assemblies / Councils in
India;

the Under Secretary (B), Punjab Vidhan Sabha, Chandigarh; and
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JOINT SECRETARY,

for SECRETARYé

all Officers and Heads of Branch of Punjnf»j/idhzm Sabha.
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